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and ensuring its more equitable distribution both across and within States through
integrated water resources development and management”. National Water Policy, 2002
also emphasizes the need to develop, conserve, utilize and manage this important
resource in a sustainable manner.

(¢)  The average annual per capita availability of water in the country, taking
into consideration the population of the country as per the 2001 census, was 1816
cubic meters which reduced to 1545 cubic meters as per the 2011 census.

(d) Yes, Sir. The Central Government supplements the efforts of State
Governments for augmentation, conservation and efficient management of water
resources by way of technical and financial support through various schemes such as
Accelerated Irrigation Benefits Programme (AIBP); Command Area Development and
Water Management (CAD & WM); Repair Renovation and Restoration of Water Bodies;
Demonstrative Projects on Rainwater Harvesting and Artificial Recharge.

On Farm Development work in Odisha

1847. SHRI DILIP KUMAR TIRKEY : Will the Minister of WATER
RESOURCES be pleased to state:

(@)  whether any proposal to modify the present cost norm for On Farm
Development (OFD) works specifically for Odisha i.e. KBK, drought prone, tribal
arca to 90 per cent Central and 10 per cent State share and also for other areas to 75:25
respectively;

(b)  if so, the details thereof; and
(c) if not, the reason therefor?

THE MINISTER OF WATER RESOURCES ( SHRI HARISH RAWAT) : (a) to
(c) Ministry of Water Resources has decided to recommend enhanced cost norm for
On Farm Development (OFD) works for both general and special category States/
arcas including drought prone areas, tribal arcas, KBK districts of Odisha.

Control of erosion due to river Brahmaputra

1848. SHRI BIRENDRA PRASAD BAISHYA : Will the Minister of WATER
RESOURCES be pleased to state:

(@)  whether Government has taken any steps towards conducting hydrological
study along with survey, research and analysis by involving experts from International
and National level in regard to the massive erosion that caused annually by the rivers,
Brahmaputra and Barak alongwith their tributaries, which affects and changing the
geographical scenario of Assam;
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(b)  if so, the details thereof; and

(¢) if not, the details of measures being taken by Government for control of
erosion by the Brahmaputra and Barak rivers and their tributaries during the last three
years?

THE MINISTER OF WATER RESOURCES ( SHRI HARISH RAWAT) : (a) to
(b) The following main studies have been undertaken by the Government on the issue
of erosion caused by River Brahmaputra and its tributaries in the recent past:—

@) Brahmaputra Board carried out studies in collaboration with Space
Application Centre, Ahmedabad to study bank-line migration/river
bank erosion in seven reaches at different locations.

(i)  Brahmaputra Board undertook specific survey in connection with
studies related to mitigation of miseries on account of recurring
floods and crosion at: 1. Dhola-Hatighuli (from Dhollaghat to
Rohmoria), 2. Majuli (entire length of Majuli), 3. Kaziranga arca.

(iii) Brahmaputra Board has done detailed study/research through
physical model studies in two reaches of Brahmaputra, which
includes Majuli Islands for location of spurs and finalizing river
training measures.

(iv)  Central Water and Power Research Station, Pune has been entrusted
to mathematical model studies for exploring feasibility of guide
bund in Majuli reach of Brahmaputra. Simultaneously, physical
model was set up at North Eastern Hydraulic and Allied Research
Institute, Brahmaputra Board to understand use of guide bund for
protection of Majuli River Island from floods and erosion.

(v)  National Disaster Management Authority (NDMA) got a study
conducted by IIT Roorkee on erosion of Brahmaputra river & its
tributaries and its control. The final report has been submitted by
IIT Roorkee in the month of May, 2012.

(¢)  Theflood control and management schemes are planned, investigated and
implemented by the State Governments with own resources as per priority within the
state. However, in order to assist the State Governments in flood management and
erosion control effectively, the Government of India set up Brahmaputra Board in
1980 for addressing the flood and river bank erosion problems in the North East States.

Brahmaputra Board has carried out basic survey and hydrological studies of all
tributaries of Brahmaputra and Barak (including Majuli Island) and brought out 57
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Master Plans and sent to Brahmaputra Basin States for implementation. In addition to
the above, Central Government is also providing financial assistance to States for
taking up flood management, anti-crosion, drainage development work etc. in respective
States under “Flood Management Programme™ wherein an amount of Rs. 525 crore
has been released to the State of Assam during last three years.

BML canal for water of Sutlej

+1849. SHRIASHK ALI TAK : Will the Minister of WATER RESOURCES be
pleased to state:

(a)  whether it is a fact that Bhakhra Main Line (BML) canal system was built
for the water of Sutlej;

(b)  whether water of Rabi-Beas can also be made available through BML;
and

(¢c)  if so, the details of the authorized share of the partner States for the Rabi-
Beas water in BML?

THE MINISTER OF WATER RESOURCES ( SHRI HARISH RAWAT) : (a) Yes,
Sir.

(b)  Yes, Sir.

(¢) Asinformed by Bhakra Beas Management Board, the States of Haryana,
Delhi and Rajasthan have been authorized to carry respectively 3.45 Million Acre Feet

(MAF), 0.20 MAF and 0.17 MAF (linked with the restoration of BML Canal) of the
Ravi-Beas water through the Bhakra Main Line Canal.

Water supply to Rajasthan from Punjab and Haryana

+1850. SHRIASHK ALI TAK : Will the Minister of WATER RESOURCES be
pleased to state:

(a) the volume of water, in cusecs, supposed to be given to the Rajasthan
from Punjab and Haryana and the water being supplied currently;

(b) the efforts being made by the Central Government to make the remaining
share of water available to the Rajasthan and by when the State would get its full share
of water; and

(¢)  the details of the dates of correspondence made by the Chief Minister of
Rajasthan in this regard?

+ Original notice of the question was received in Hindi.



